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(c) If not, the reasons therefor; and

(d) the Government’s reaction regard
ing utilisation of such funds?

THE MINISTER OF FOOD AND CIVIL 
SUPPLIES (RAO BIRENDER SINGH): (a) 
Various legislations enacted in the past could 
not effectively protect the consumers as the 
procedures involved were long and cum
bersome. To solve this problem. Government 
enacted the Consumer Protection Act, 1986 
which envisages a three tier redressal ma
chinery to provide simple and quick disposal 
of consumer grievances.

(b) to (d). The Department of Civil 
Supplies has taken up the matter with the 
Ministry of Finance.

Supply of Essential Commodities to 
Kerala

715. PROF. K.V. THOMAS:
SHRi P.C. THOMAS:
SHRI M ULLAPPALLY

RAMACHANDRAN: 
SHRI SU R ESH

KODIKKUNNIL:

Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state:

(a) the monthly allotment of rice, wheat, 
sugar palm oil and other essential com
modities to Kerala during 1990 and 1991. 
month-wise;

(b) whether there was any cut in the

alk>tment of these essential items;

(c) if so, the reasons therefor;

(d) whether the price of these items 
were increased during this period;

(e) if so, the reason therofor;

(f) whether there is any proposal to 
increase the price of rice, wheat, sugar and 
palm oil;

(g) if so, the details thereof;

(h) whether the allotted essential com
modities were taken by the Kerala Govern
ment; and

(i) whether any complaint regarding 
quality of rice supplied to Kerala was received, 
if so, the action taken thereon?

THE MINISTER OF FOOD AND CIVIL 
SUPPLIES (RAO BIRENDER SINGH): (a) 
Statement-1 is given below.

(b) and (c). The aUlocation of PDS items 
to States/UTs for distribution through PDS is 
made on a month to month (or bk>ck to bkxic 
in respect of Kerosene) basis tedding into 
account the stock positk>n, relative needs of 
other States and open market availability 
etc.

(d) and (e). The Central issue price of 
rice was last revised w.e.f. 25th June, 1990 
and are as under:

(Rs. per quinta!)
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The Central issue price of wheat was 
last revised w.e.f. 1.5.1990 and is Rs. 234.00 
per quintal.

The Central issue prices of rice and 
wheat were revised following revision of 
procurement prices of paddy and wheat.

There has been no increase in the 
consumer price of levy sugar since 1.1.1989.

The price of imported edible oil has 
been increased w.e.f. 26.1.1991. It was re
vised due to increase in CIF price of this

imported oil.

The SKO prices have been increased 
by 25% effective midnight of 14/15 October.
1990 due to levy of Gulf surcharge.

(f) and (g). No decision has been taken 
in this regard.

(h) Statement - II is given below.

(i) No complaint has been received from 
the State Government of Kerala regarding 
quality of rice during the last six months.
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